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 COMMITTEE  ON  RRIVATE  MEM-
 BERS  BILLS  AND  RESOLUTIONS

 SIxTy-BECOND  Rerort

 SHRI  S  P  BHATTACHARYYA
 (Uluberia)  Sir,  I  beg  to  present  the
 Sixty-secong  Report  of  the  Committee

 on  Private  Members  Bills  and  Resolu-
 tions

 708  brs

 *DEMANDS  FOR  GRANTS  976.77—
 Contd

 MINISTRY  OF  INFORMATION  AND  BROAD-
 CASTING

 MR  CHAIRMAN  The  House  will
 now  take  up  discussion  and  voting  on
 Demand  Nos  64  to  66  relating  to  the
 Ministry  of  Information  and  SBtoad-

 inf  &  Broadcasting  344

 casting  for  which  6  hours  have  been.
 allotted

 Hon  Members  present  in  the  House
 who  desire  to  move  their  cut  motions
 may  send  slips  to  the  table  within  15
 minutes  indicating  ihe  serial  pumbers
 of  the  cut  motions  they  would  hke  to
 move

 Motion  moved

 ‘That  the  respective  sums  not  ex-
 ceeding  the  amounts  on  Revenue  Ac-
 count  and  Capital  Account  shown  in
 the  fourth  column  of  the  Order  Paper
 be  granted  to  the  President  to  com-
 plete  the  same  necessary  to  defray
 the  charges  that  will  come  in  course
 of  payment  during  ‘he  year  ending
 the  3lst  day  of  March,  977  in  res-
 pect  of  the  heads  of  demunds  tt  ter-
 @d  in  the  second  column  thereof
 against  Demands  Nos  63  to  66  relat-
 ing  to  Ministry  of  Information  and
 Broadcasting  ?

 Demands  for  Grants  7976  77  respect  f  the  Minutr\  of  Information  and  Broadcasting

 Amoui  t  of  De  mard  for  Amount  of  De  mard  for No  of  Nm  of  Domid  Giant  or  accowt  voted  by  Grartssubmuited  o  the Demaid  the  House  on  23  1976  ४०८  of  the  House

 I  2  3  4

 Revel  ue  Cptl  R  verue  il

 Rs  Rs  Rs
 64  =  Munistry  of  Information  and

 Broadcasting  716,000,  3,578,000
 65  Information  and  Publicity  2  47,98,0C0  19,25,  ८०0  12539s69  C00  =  9  2६  000
 66  Broadcasting  673523;000  3,55  69,000  33,66,76,000  17578944.  000

 A  M  Bose  340  LS  8xl0  l4em  26-5  76
 THE  MINISTER  OF  WORKS  AND

 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K  RAGHU  RAM-
 AIAH)  6  hours  have  been  allotted
 We  will  have  l  hour  today  Tomor-
 row  non-official  business  begins  at  3  30

 It  has  been  mentioned  to  me  that  we
 might  postpone  the  non-official  business
 a  little  later  This  75  for  the  conside-
 ration  of  the  House

 SHRI  DINEN  BHATTACHARYYA
 (Serampore)  We  do  not  agree  to  that.

 *Moved  with  the  recommendation  of  the  President.
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 After  tomorrow  there  is  a  long  break:
 and  many  members  will  go  away.  What
 is  the  good  of  speaking  in  the  House
 where  only  5  or  0  members  will  be

 there?

 SHRI  K.  RAGHU  RAMAIAH:  I  am
 going  to  talk  to  the  leaders  of  the

 opposition,

 MR.  CHAIRMAN:  Shri  Bhaura.
 Shri  S.  M.  BANERJEE  (Kanpur):

 He  will  speak  tomorrow.  He  had  to
 So  out  today.

 MR.  CHAIRMAN:  Shri  Bhaura.
 SHRI  SURENDRA  MOHANTY  (Ken-

 drapara):  Sir,  it  has  been  no  pleasure
 for  me  to  participate  in  the  debate  on
 the  Demands  relating  to  the
 Ministry  of  Information  and  Broad-
 casting,  because  I  oppose  al]  the
 demands  of  the  Ministry  in  toto.
 It  is  not  as  a  empty  ritual,  parliamen-
 tary  ritual  that  I  oppose  these  De-
 mands  but  IJ  feel,  there  38  something
 basically  so  rotten,  so  malevolent,
 so  pernicious,  so  obnoxious  in  the
 very  style  of  the  functioning  of  the
 Ministry  that  no  conscientious  de-
 mocrat  woulg  ever  feel  impelled  to
 support  these  Demands.

 The  style  of  the  functioning  of  the
 Ministry  of  Information  &  Broadeast-
 ing  has  undergone  a  vast  change,  a  sea
 change,  since  the  proclamation  of  the
 Emergency.  The  last  vestiges  of  libera-
 lism  that  one  could  notice  in  the  func-
 tioning  of  the  Ministry  of  Informa-
 tion  &  Broadcasting  today  have  gone
 and  we  fing  that  it  presents  a  spec-
 tacle  of  a  vast  publicity  media  of  a
 party,  ney,  of  a  person  engaged  con-
 tinuously  in  totalitarian  propaganda.
 While  pre-censorghip  order  and  guide-
 lines  have  muted  al]  voice  of  dissent,
 ‘one-sideq  publicity,  controlled,  moni-
 tored  and  directeq  by  the  Ministry  of
 Information  &  Broadcasting  has  vir-
 tually  ushered  in  a  totalltarian  regime.
 I  wish  to  devote  my  remarks  only  on
 this  aspect,  the  ethical  aspect,  the
 democratic  aspect  of  the  Ministry  of
 Information  &  Broadcasting  without
 casting  any  aspersion  on  the  eminent

 persons  who  guide  and  preside  over
 the  destinies  of  this  Ministry.  They
 should  not  take  it  amiss.

 Going  through  this  Report,  I  find
 that  this  20-Point  Economic  Program-
 me  has  been  almost  an  obsession  with
 the  Ministry.  A  little  while  ago  the
 hon.  Mr,  Naik  was  asking  the  Labour
 Minister,  what  about  the  employment
 of  94  lakhs  of  persons  who  are  regis-
 tered  with  the  Employment  Exchanges
 during  the  course  of  the  last  one  year,
 the  hon.  Labour  Minister  chose  to  re-
 main  silent  Yet  this  20-Point  Program-
 me  has  as  one  of  the  items  “to  provide
 employment  to  every  educated  and  un-
 educated  young-man”.  This  20-Point
 Programme  ag  spelt  out  by  the  Prime
 Minister  in  the  wake  of  the  Emergency,
 ig  a  programme  of  growth  which,  as
 such,  has  found  support  from  all
 quarters,  Ang  I  also  yield  to  none  in
 voicing  my  support  for  that  desidera-
 tum  of  economic  growth.  But  this  20-
 Point  Programme  is  nothing  new.  If
 One  looks  at  the  genesis,  one  will  find
 that  this  remained  the  desiderta  of
 the  five  year  plans  which  we  have  been
 formulating  since  the  First  Five  Year
 Plan.  I  ask:  is  there  anything  new  in
 this  20-Point  Programme  which  had
 not  been  spelt  out  by  the  earlier  Five
 Year  Plans?  I  am  sure,  the  answer  will
 be.  no.  The  broad  details  of  this,  cne
 could  detect  in  the  0-Point  Programme
 of  969  adopted  in  the  Bombay  AICC
 when  the  great  rift  in  the  Congress
 Party  had  taken  place.  In  I97I,  in  the
 Congress  election  manifesto,  all  these
 have  featured  as  promises  to  the  na-
 tion.  Then  in  the  Narora’s  caucus  of
 the  Congress  Party,  one  could  also
 notice  this  20-Point  Programme  in  the
 shape  of  a  i7-Programme.  What  I  am
 emphasising  is  that  this  Programme  is
 nothing  new,  nothing  novel,  nothing
 sensational  for  which  the  Ministry  of
 Information  &  Broadcasting  should
 have  devoted  so  much  attention  unless
 it  was  aimed  at  boosting  up  of  party
 propaganda,  for  the  interests  of  their
 party,  perhaps  for  the  interests  of  a
 person,  Employment  is  one  of  the
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 points  in  the  20-point  programme,
 about  which  the  Minister  does  not
 know,  ang  about  which  the  Minster
 chose  to  remain  silent,  while  the  fate
 of  94  lakhs  of  unemployed  youngmen
 remaineg  hanging.  In  the  line  of  the
 great  dictators,  all  these  desiderata,  all
 these  promises  have  been  metamor-
 phosed  into  the  20-point  economic  pro-
 gramme,  for  which  the  Emergency
 provisions  have  been  said  to  have  been
 invoked.  If  one  looks  at  the  Report
 —while  it  ig  under  standable  that  the
 Ministry  devotes  its  attention  tp  that
 programme—one  cannot  help  having
 the  impression  that  it  has  become  an
 obsession  with  that  Ministry.  Its  exa-
 ggerated  propaganda  is  not  aimed  so
 much  at  enlisting  public  cooperation  or
 at  creating  a  climate  for  the  imple-
 mentation  of  the  programmes,  ag  it  is
 aimed  at  brushing  up  the  mask  of
 totalitarianism  ang  making  it  a  little
 more  presentable  to  the  people.  I
 am  giving  a  few  instances  of  these
 totalitarian  efforts,  these  Goebbelsian
 efforts  from  the  Annual  Report  of  the
 Ministry  of  I&B.  Not  only  the  TV
 centres  are  constantly  beaming  this
 propaganda;  but  the  AIR  also  has  been
 churning  out  hundreds  of  plays,  docu-
 mentaries,  features  and  discussions  on
 this  20-point  programme,  which  is
 nothing  more  than  partisan  propagan-
 da,  to  bolster  up  a  personal  image.  “A
 personal  image”.  [  underline.  (In-
 terruptions).  I  will  continue  to
 underline  them,  because  this  is  the
 only  island  where  one  can  speak
 without  inhibitious.  (Irterruptions).
 6.5  million  pamphlets,  leaflets,  folders
 and  other  materials  on  the  20-Point
 programme  have  been  publisheq  and
 distributed.  May  I  venture  to  ask
 the  hon.  Minister  ag  to  how
 many  pamphlets,  folders  ang  other
 documents  have  been  published,
 emphasizing  the  implementation
 part  of  it?  If  you  search  for
 implementation,  you  wil]  find  that  you
 draw  a  blank,  yet  46  5  million  pamph.
 lets  and  other  things  have  been  publi-
 shed,  and  perhaps  Rs.  i6  million  have
 gone  down  the  drain,  For  what?  For
 partisan  propaganda.  It  cannot  give
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 land  to  the  landless;  it  cannot  provide
 employment  to  the  unemployed;  yet  it
 will  go  on  singing  thig  tune  as  the
 Information  and  Propaganda  Minister
 of  Hitler  bad  done;  ang  as  Mussolini
 had  done.  (  Interruptions).  If  you
 cannot  give  the  people  bread,  you  can
 at  least  give  (Interruptions)  them
 films  and  such  other  musical  features,
 and  radio  ang  television  programmes.
 7.9  hes.
 {Surr  Buacwar  Jua  Azap  in  the  Chair]

 The  Films  Division  has  produced  34
 documentaries,  in  keeping  with  this
 principle,  And  let  me  not  be  misunder-
 stood  as  standing  in  the  way  uf  the
 Ministry  projecting  this  20-point  pro-
 gramme,  for  enlisting  larger  and  lar-
 ger  cooperation  from  the  people,  for  its
 successful  implementation.  That  is  one
 thing  But  the  exaggerated  emphasis
 being  laid  and  the  distortions  that
 emerge  from  these  intentions  these  are
 what  I  am  taking  exception  to,  This
 Song  and  Drama  Division  is  singing
 and  dancing  through  the  countryside,
 running  wild  over  thig  20-point  econo-
 mic  programme.  The  PIB  is  not  lag-
 ging  behind.  It  is  flooding  the  newspa-
 per  offices  with  articles  ang  writeups
 to  publicize  the  so-called  20-point  eco-
 nomic  programme,  While  all  this  may
 ‘be  welcome,  one  cannot  help  notice
 throughout  this  a  totalitarian  regime
 emerging,  a  process  of  brain-washing
 going  on.

 I  will  come  to  another  aspect  of  the
 Informations  &  Broadcasting  Minis-
 try,  which  3६8  really  obnoxious,  and  that
 ig  the  office  of  the  Censor.  The  two
 paragraphs  which  havi  been  devoted
 to  this  Leviathan,  the  Censor,  in  this
 Report,  according  to  me,  is  the  cen-
 tury’s  under-statement,  In  this  Report
 we  find  that  only  two  paragraphs  have
 been  devoted  to  Censors,  which  has
 today  muted,  bludgeoned  to  silence,  the
 faintest  voice  of  dissent.  The  Report
 only  mentiong  that  out  of  12,500  news-
 papers  journals,  272  newspapers  jour-
 nals  came  under  the  axe  of  the  Cen-
 80773,  pre-censorship  order  I  do  not
 know  if  the  hon,  Minister  would  kindly
 take  my  request  into  consideration,
 but  I  would  like  him  to  give  detafis,
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 to  furnish  details,  because  the  House
 would  like  to  know  the  details  of  those
 272  cases  of  alleged  violation,  for  which
 the  Censor  came  upon  them  with  a
 heavy  hand.

 I  know  the  case  of  Swarajya  of
 Madras.  It  prepared  an  innocuous  edi-
 torial  on  the  anniversary  of  20  years  of
 its  publication  and  this  editorial  was
 submitted,  the  whole  issue  was  sub-
 mitted,  to  the  Censor,  and  the  Censor
 hag  forceg  the  paper  to  omit  a  para-
 graph  from  the  editorial.  Where  the
 Swarajya  authorities  invoked  the  High
 Court  and  filed  a  writ,  the  Censor  came
 upon  it  with  its  decision  not  to  allow
 the  paper  to  publish  even  the  proceed-
 ings  of  the  court.  When  Freedom  First
 wanted  to  publish  the  news  items,
 which  had  appeared  in  the  7४१८४  of
 India,  the  Censor  would  not  permit  it
 even  to  publish  that  news  item.

 There  is  Bhumipatra,  another  jour-
 nal  which  is  published  from  Gujarat,  a
 Sarvodaya  paper.  It  published  the
 speech  of  Shri  M.  C.  Chagla,  delivered
 in  the  All-India  Civil  Liberties’  Con-
 ference.  Shri  M.  C.  Chagla  needs  no
 introduction.  He  had  occupied  high  offi-
 ces,  both  in  the  realm  of  executive  and
 judiciary.  His  speech  was  delivered  in
 the  All-India  Civil  Liberties’  Confer-
 ence.  Certainly,  Shri  M,  C.  Chagla’s
 speech  contained  no  incitement  to  vio-
 lence,  which  was  the  very  basis  of  cen-
 sorship  order  under  the  Defence  of
 India  Rules.  It  contained  no  incitement
 to  violence.  It  was  an  academic  analysis
 of  the  situation  and  the  danger  inhe-
 rent  in  it.  When  Bhumipatrq  publi-
 shed  that  speech,  which  was  a  printed
 speech,  the  Censors  were  out  to  forfeit
 that  copy  and,  thanks  to  the  judiciary,
 even  though  emasculated,  a  Division

 Bench  of  the  Gujarat  High  Court  held
 this  action  of  the  Censor  ag  something
 beyong  the  purview  of  the  Censorship
 Order.

 SHRI  P.  G.  MAVALANKAR  (Ah-
 medabad):  Those  judges  are  now  be-
 ing  transferred.

 SHRI  SURENDRA  MOHANTY:  What
 a  shame  and  what  an  evil  day  for
 thig  country.

 SHRI  B.  R.  SHUKLA  (Bahraich):
 But  the  matter  is  pending  before  the
 Supreme  Court.  It  is  waiting  for  de-
 cision  and  the  order  has  been  stayed.

 SHRI  SURENDRA  MOHANTY:
 There  is  another  case,  the  Freedom
 First  case.  Freedom  First  wanted  to
 publish  certain  items  under  the  head-
 line  “At  least  you  can  read  this”,  Tet
 me  read  some  of  the  headlines  of  these
 new’s  items,  from  which  you  can  judge
 for  yourself  how  innocuous  those
 items  were.  One  says  “Aides  Brand
 Nasser  ‘Dictator  and  Communist’.”
 This  is  a  news  item  which  appeared
 in  the  Indian  Express  of  \st  July,  1975,
 When  Freedom  First  wanted  to  quote
 this  news,  it  was  censored.

 “Policeman's  duty  to  disobey  sadistic
 orders”.  This  was  published  again
 in  the  Times  of  India  of  22nd

 June,  ‘1975.  It  was  an  appeal  of  the  Am-
 nesty  International.  Even  though  it
 had  been  published  in  the  Times  of
 India,  the  censor  came  down  with  a
 heavy  hand  on  Freedom  First  and  did
 not  allow  it  to  publish  it.

 “Calling  a  spade  a  spade”.  This  de-
 alt  with  the  quite  complex  from  which
 many  Americans  and  narticularly
 their  so-called  ‘Liberals’  suffer,  and  the
 Swiss  Press  Review  and  news  Report
 hag  something  interesting  to  say  on
 it,  but  that  was  censored.

 The  Madras  High  Court  has  admitted
 a  writ  to  which  I  earlier  referred.  It
 wag  proclaimed  and  censorship  had
 press  in  its  issue  dated  5th  July,  4975
 i.  e.,  two  weeks  after  the  emergency
 was  proclaimeg  and  censorship  had
 Come  into  force.  Yet,  when  Freedom
 First  wanted  to  quote  from  it,  it  was
 Not  permitted.

 From  this  the  hon.  Minister  will  ap-
 preciate  in  what  a  capricious  and
 whimsical  manner  censorship  hag  been
 functioning.
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 Much  has  been  said  about  voluntary
 uidelines.  That  are  the  guidelines?
 T  have  glanceg  through  them.  One  of
 the  guidelines  is  that  only  the  opera-
 tive  part  of  the  judgements  of  courts
 should  be  published.  Even  the  pro-
 ceedings  of  the  High  Courts  are  to  be
 censored.  Why?  Do  the  proceedings
 of  a  High  Court  incite  violence,  which
 is  the  sine  qua  non  for  the  censor-
 ship  under  the  Defence  of  India  rules?

 Another  guideline  is  that  the  names
 of  leaders  who  are  detained  under  the
 MISA  and  the  place  of  their  detention
 should  not  be  mentioned  Why?  Even
 the  British  imperialists  against  whom
 we  fought  did  not  provide  us  journal:
 sts  with  such  an  experience  Even  the
 black  Rowlett  Act  hesitateg  to  go  to
 this  extreme  to  which  the  Minister  has
 forced  his  censorship  to  function.

 Another  guideline,  which  is  most
 abnoxious  according  to  me,  is  that  the
 institution  of  the  Prmme  Miunister
 shoulg  not  be  denierated  Why?  The
 imstitution  of  the  Prime  Minister  is
 something  different  from  the  person
 who  occupies  the  office,  It  is  the  very
 cornerstone  of  democracy,  by  which
 the  Prime  Minister  is  still  swearing,
 that  there  must  be  a  change  in  the  offi-
 ee  of  the  Prime  Minister.  If  I  accept
 the  Prime  Minister  as  a  permanent
 factor,  it  is  gong  to  be  a  monarchy.
 not  a  parliamentary  democracy  I  do
 not  mean  that  the  institution  of  the
 Prime  Minister  should  be  disrespected,
 but  there  can  be  crificism.  Yesterday
 I  found  in  the  Statesman  and  some
 other  newspapers  projecting  the  Prime
 Minister  as  Maharani  Indira  Gandhi.
 Censorship  turn,  a  bling  eye  to  this
 kind  of  brazen-faced  Propaganda  The
 Prime  Minister  is  entitled  to  all  the
 respect  from  Me  as  a  citizen  of  this
 country  and  by  denigration  I  do  not
 mean  abuse  but  legitimate,  justified
 criticism  of  her  actions,  I  must  be  all
 owed  to  say:  you  are  committing  a
 mistake.  your  policy  is  erronéous,  you
 are  taking  the  country  towards  ruine-.
 tion.  T  am  a  citizen  and  if  I  do  not
 have  the  right  to  speak  this,  what  else
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 will  ]  apeak?  Shall  I  say  hallelujah  to
 a  dictator?  Ig  that  dentocracy?

 These  are  the  guidelines,  some  of
 which  I  have  referred  to,  and  from
 this  the  hon.  House  can  judge  for  itself
 how  abnoxious,  how  irrational,  how
 undemocratic  these  guidelines  ure

 About  the  role  of  the  censor,  I  can
 do  no  better  than  quote  from  the  judg-
 ment  of  the  Division  Bench  of  the
 Bombay  High  Court  in  the  Freedom
 First  case.  I  am  sure,  the  Govern-
 ment  hag  not  proceeded  against  the
 Supreme  Court  in  this  case  about  the
 role  of  censorship.  The  Division  Bench
 of  Bombay  High  Court  in  its  judg-

 ment  says:

 “It  is  not  the  function  of  the  cen-
 sor,  acting  under  the  consership  or-
 der,  to  make  all  newspapers  and
 periodicals  trim  their  sails  to  one
 wing  or  to  tow  along  in  a  Single
 file  or  to  speak  in  chorus  with  one
 voice..”

 This  is  exactly  what  the  Ministry
 through  its  coercive  arm  of  censorship
 is  forcing  the  newspapers  and  the  per-
 iodicals  to  do,  to  speak  in  chorus  with
 one  vioce  and  to  tow  along  in  a  single
 line,  Then,  it  proceedg  to  say:

 “It  ig  not  for  him-—the  censor—to
 exercise  his  statutory  powers  to
 force  public  opinion  in  a_  single
 moulg  or  to  turn  the  Press  into  an
 instrument  of  brain-washing  the
 public.  Under  the  censorship  order,
 the  censor  is  appointed  the  nurse-
 maid  of  democracy  and  not  its
 gravedigger.”

 Today,  I  say  the  censor  is  not  the
 nurse-meiq  of  democracy  but  it  is

 its  grave  digger.  Further,  it  says:

 “Dissent  from  the  opinions  and
 views  held  by  the  majority  and  criti-
 cism  ang  disapproval  of  measures  in-
 itiated  by  a  party  in  power  make  for
 a  healthy  political  climate  and  it  is
 not  for  the  censor  to  inject  into  this
 the  Hfelessneas  of  forced  conformity.
 Merely  because  dissent,  disapproval
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 or  criticism  is  expresseg  in  strong
 landguage  is  no  ground  for  banning
 its  publication  for,  as  Sir  Maurice
 Gwyer  said  (in  942  F.  C.  R.  38),
 Shard  words  break  no  bonues’.”
 This  ig  what  a  judicial  pronounce-

 ment  ig  on  the  role  of  censorship,  If
 you  look  at  the  genesis  of  the  censor-
 ship  order  how  it  came  into  existence,
 you  will  find  that  it  came  into  existence
 in  the  wake  of  Emergency  and  that
 under  Rule  48  of  the  Defence  of  India
 Rules  this  order  had  been  promulgated,
 The  little  thing  that  it  wanted  to  en-
 sure  wag  that  there  was  no  incitement
 to  violence,  Therefore,  incitement  to
 violence  should  be  the  only  criterion
 by  which  any  censorship  action  could
 be  judged.

 What  we  fing  today  is  that  censor-
 ship  hag  bludgeoned  into  silence  the
 voice  of  dissent  and  the  voice  of  legiti-
 mate  expression  of  views,  With  this,
 how  can  we  have  elections  ang  how  can
 ‘we  have  any  kind  of  democratic  ex-
 ercise  that  we  expect  in  a  democratic
 set-up.

 A  litle  while  ago,  |  had  referred  to
 the  Ahmedabad  High  Court  judgment.
 The  Ahmedabad  High  Court  judgement
 in  the  “Bhoomi  Putra”  case,  says:

 “Infallibility  and  Dictatorship  go
 hand  in  hand.  The  foundations  of
 Dictatorship  lie  in  the  strong  desire
 Om  the  part  of  an  individual  or  a
 group  individuals  to  entrench  ~hem-
 selves  in  power  for  ever  regardless
 of  what  the  people  want  or  desire.
 This  desire  of  a  would  be  dictator
 can  be  achieved  by  him  only  if  he
 ig  able  to  sell  the  idea,  either  by
 Press  Censorship  or  otherwise  by
 fully  controlling  the  mass  media  of
 communications,  that  what  he  does
 is  always  correct  and  admits  of  no
 error.  Right  of  dissent  and  free
 Press  are  two  out  of  three  elements
 which  constitute  the  essence  of  a
 democratic  set  up.”

 Now,  the  censorship  has  removed  the
 very  corner-stoneg  of  our  democracy.

 ore,  ft  is  high  time,  while  we
 May  have  our  different  opniong  about
 tHe  desirability  of  Emergency—we
 0  LS—i2

 have  our  different  opinions  on  this
 matter  that  something  is  done  about
 it.  My  only  appeal  will  be  that  the
 Press  censorship  through  the  Minis~
 try  of  Information  and  Broadcasting
 shoulg  not  function  in  a  style  which
 will  only  quote,  before  concluding,
 in  their  pernicious  effort,  in  their
 pernicious  attempt  to  silence  all
 legitimate  criticism  in  the  country.

 I  will  not  take  much  time,  but  I
 will  only  quote,  7920५  concluding,
 one  sentence  from  one  of  the  obser-
 vations  of  the  Father  of  the  Nation,
 Mahatma  Gandhi:

 “The  indispensable  condition  of
 the  success  is  that  we  encourage  the
 greatest  freedom  of  opinion.  Liber-
 ty  of  speech  means  that  it  is  unas-
 saileg  even  when  the  speech  hurts,
 liberty  of  the  press  is  respected  only
 when  the  press  can  comment  in  the
 severest  terms  antf  even  misrepre.
 sent  the  matters,”

 I  expect  that  the  hon  Minister,  be-
 ing  an  enlighteneg  Libera],  would  al-
 low  these  conditions  and  this  infras-
 tructure  to  flourish  so  that  we  enjoy
 rea]  liberty  ang  the  parliamentary
 liberty  which  the  Emergency  723  sup-
 posed  to  safeguard  and  guarantee.

 SHRI  BHOGENDRA  JHA  (Jai-
 nagar):  I  beg  to  move:

 “That  the  demand  under  the  head
 Information  ang  Publicity  be  re-
 duced  to  Re.  4

 [Failure  of  AIR  and  newspapers  to
 launch  propaganda  campaign  against
 communalism  anti-democratic  orga-
 nisations  and  ideas  (3).]

 “That  the  demand  under  the  head
 Information  and  Publicity  be  re-
 duced  to  Re.  i.”

 (Failure  to  exmmbit  films  showing
 exploitation  of  Indian  labour  by  the
 rich  and  the  efforts  being  made  by
 public  movements  and  the  Govern-
 ment  to  check  it  1.
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 "Shri  Bhogendra  Jha}
 “That  the  demand  under  the  head

 Information  ang  Publicity  be  re-
 duced  to  Re,  ww

 [Fuilure  to  stop  the  import  of  Hol-
 lywnod  films  and  other  Sims  showing
 corrupt  capitalistic  ad  feudalistic
 traditions  ang  to  make  more  films  pro-
 pagating  the  cause  uf  democratic  and
 socialistic  culture  (5)].

 “That  the  demang  under  the  head
 Broadcasting  be  reduced  to  Re.  4

 [Failure  to  broadcast  effective  pro-
 grammes  to  arouse  mass  awareness
 against  the  exploiters  in  order  to  im-
 plement  speedily  the  20-point  econo-
 mic  programme  of  the  Prime  Mimister
 for  the  welfare  of  the  rural  poor
 (18)),

 “That  the  demand  under  the  head
 Broadcasting  be  reduced  by  Rs.  100.”

 [Neeg  to  broadcast  news  in  Maithil
 language  from  the  Darbhanga  station
 of  all  India  Radio  (4)i.

 “That  the  demand  under  the  head
 Broadcasting  be  reduce  by  Rs  100.”

 [Neeq  to  instal  more  powerful
 transmitter  at  Darbhanga  station  of
 All  India  Radio  (15)}.

 SHRI  B,  S  BHAURA  (Bhatinda):
 I  beg  to  move:

 “That  the  demang  under  the  head
 Information  ang  Publicity  be  re-
 duceg  to  Re.  ww

 {Failure  to  delink  newspaper  indus-
 try  from  monopoly  houses  (6)]

 “That  the  demand  under  the  head
 Information  ang  Publicity  be  re-
 duced  to  Re.  I.”

 [Failure  to  pravent  misuse  of  power
 of  censorship  by  some  officers  (De

 “That  the  demang  under  the  head
 Information  ang  Publicity  be  re-
 duced,  to  Re.”
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 Bil  dye  |  a  ा
 [Failure  to  counter-act  and  curb

 anti  edig,  ह... क  .media  in  Western
 Press  (@1.  ६  ह  +

 जब  the  demang  under  the  head
 Information  ang  Publicity  be  re-
 duceg  to  Res.  w

 [Need  to’  expand  Song  ang  Drama
 Division  to  cover  the  rural  ‘areas  and
 produce  progressive  and  constructive
 programmes  in  all  the  regional  langu-
 ages  of  India  (9) ).

 “That  the  demand  under  the  head
 Information  ang  Publicity  be  re-
 duceq  by  Rs.  १00  '

 [Need  to  produce  Punjabi  cultural
 programmes  for  T  दि  ang  AIR  in
 Punjab  instead  of  Delh  (0) 1,

 “That  the  demand  under  the  head
 Information  ang  Publicity  be  re-
 duced  by  Rs.  100."

 [Neeg  to  expedite  tha  construction
 of  T.V.  Centre  at  Jullunder  qa)

 SHRI  6  K  CHANDRAPPAN
 (Tellicherry):  I  beg  to  move

 “That  the  deman4  under  the  head
 Minsstry  of  Information  and  Broad-
 casting  be  reduced  to  Re.  4”

 [Failure  to  take  measures  for  de-
 linking  newspapers  from  the  business
 houses  (16) 1.

 “That  the  demang  under  the  head
 Ministry  of  Informytion  ang  Broad-
 casting  be  reduced  to  Re.  ww

 [Failure  to  use  the  press  censorship
 ag  an  effective  weapon  against  the
 forces  of  reaction,  imperialism  and
 fascism  (17)),

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 casting  ह.  reducea  ta  Re.  w  *

 {Failure  in  making’  press  censorship
 a  political  instrument  which  uses  .its
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 powers  discreetly  against  the  enemies
 ang  in  favour  of  friends  ret)y  ].

 “Thet  the  demang  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceg  to  Re,  3.7

 (Failure  in  providing  sufficient  Gov-
 ernment  advertisements  to  small  and
 medium  newspapers  (19)]-

 “That  the  demand  under  the  head
 Monistry  of  Information  and  Broad-
 casting  be  reduced  to  Re.  al

 {Failure  im  giving  an  crientation  to
 the  programmes  on  AIR  and  Televi-
 sion  which  would  help  to  further  the
 cause  of  socialism,  democracy  and
 secularism  (20)].

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceg  to  Re.  1”

 {Failure  in  stopping  purposeless
 programmes  on  Television  (21)  1

 “That  the  demang  under  the  head
 Minustry  of  Information  and  Broad-
 casting  be  reduced  by  Rs.  100.”

 {Neeg  to  help,  assist  and  promote
 Urdu  journalism  (220).

 “That  the  demand  under  the  head
 Mumstry  of  Information  and  Broad-
 casting  be  reduceg  by  Rs.  100.”

 {Need  to  take  firm  steps  against  the
 foreign  journalists  stationed  in  India
 who  try  to  malign  Indsa  and  her  poli-
 cies  (23)].

 “That  the  demang  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceg  by  Rs.  100.”

 {Need  to  ensure  that  the  small  news
 papers  are  not  victims  of  newsprint
 crisis  in  future  (24)].

 “That  the  demang  undér  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduced  by  Rs.  100."
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 “[Need'  for  iniposing  '  some
 bre  ig  some

 pasa:
 on  i  dewepapers  pg

 hey  may  not  pfovide  dispropor-
 bere

 aly
 Digger

 Space  in  their  jour~
 advertisement  a  depri readers  of  the  newg  eye  “pee

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad.
 casting  be  reduceq  by  Rs.  106.”

 [Need  to  ensure  better  pay  scales to  the  newspaper  em  loyeeg
 journalists  Goi,

 iployees;  and

 “That  the  demand  under  the  head Ministry  of  Information  and  Broad-
 casting  be  reduceg  by  Rs,  100"

 (Need  for  the  AIR  ang  TV  to  cover
 more  international  news  with  a  pers~
 pettive  to  present  before  the  audience the  big  changes  taking  place  in  the
 world  (27)}.

 “That  the  demang  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceg  by  Rs.  100,"

 {Need  to  do  away  with  the  apoliti.

 a
 the  Radio  and  TV  programmes

 28)

 “That  the  demang  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduced  by  Rs.  100.”

 [Neeq  for  AIR  and  TV  to  give  an
 ideological  and  political  orientation  to
 its  specia]  youth  programmes  in  such
 a  manner  that  :t  woulq  further  the
 national  goals  (29\].

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad~
 casting  be  reduced  by  Rs.  100.”

 (Neeg  to  provide  more  time  in
 Delhi  TV  for  programmes  from  other
 regions  (30)].

 “Tiiwt  the  demang  under  the  head
 Ministry  of  Information  and
 casting  be  reduced  by  Rs,  100."
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 [Shri  fom  K.  Chendrappen]

 [Need  to  continue  the  SITS  pro-
 ana  spread  it  to  more  areas

 in  the  country  (3) }-

 “That  the  demand  under  the  head

 Ministry  of  Information  and  Broad-
 easting  be  reduced  by  Rs.  100.

 to  accept  the  demand  of  the

 teats  Cieverncost  to  provide  gn
 ties  for  the  SITE  programme  in

 Kerala  (82)].

 SHRI  RAMAVATAR  SHASTRI
 (Patna):  I  beg  to  move:

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduced  to  Re,  1”

 [Failure  to  stop  advertisements
 from  AIR  which  are  anti-socialistic
 (88)  ].

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceg  to  Re.  3.7

 [Need  to  expose  constantly  the
 black  deeds  of  banned  organisaticns
 in  AIR  broadcast  (34)  L

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 Casting  be  reduced  to  Re.  i.”

 [Failure  to  set  up  8  television
 centre  at  Patna  (35)].

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceq  to  Ra  4.7

 {Failure  to  take  out  the  newspapers
 from  the  clutches  of  monopolist  capi-
 talists  (36)].

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceg  to  Re.  ww

 [Failure  to  start  a  publicity  cam-
 paign  from  the  stations  of  AIR  against

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 Casting  be  reduced  to  Re.  ww

 {Patluye  to  caution  the  common
 people  through  the  medium  of  AIR
 against  hateful  ang  poisonous  है ganda  of  the  communalists  (88)  lL

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad.
 casting  be  reduceg  to  Re,  ww

 [Need  to  produce  such  films  on  a
 large  scale  ag  may  insti}  feelings  of
 dislike  for  feudalism,  monopoly  com.
 munelism,  separatism  ang  fascism  in
 the  minds  of  the  people  (39)  je

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduced  to  Re.  aw

 [Unsatisfactory  utilisation  of  AIR
 for  cautioning  the  people  against  the
 imperialistic  dangers  (40)].

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceq  to  Re.  ”

 [Failure  to  stop  the  production  af
 vulgar  and  obscence  films  (41)).

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceg  to  Re.  we

 [Need  to  give  a  befitting  reply
 through  the  medium  of  AIR  to  im.
 perialists  engaged  in  anti-India  pro-
 paganda  (42).

 “That  the  demang  under  the  head
 Ministry  of  Information  ang  Broad~
 casting  be  reduceg  to  Re.  ww

 [Misuse  of  censorship  by  some  big
 Officials  (48),

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduced  to  Re.  I.’
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 {  {Failure  to  make  effective  propa-
 wanda  from  AIR  against  the  tyranny

 ‘of  usury,  money-lending,  bribery,
 black-marketing  and  Zamindari  (44)  J.

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  ba  reduced  to  Re.  i."

 [Failure  to  make  large-scale  publi-
 wcity  from  AIR  about  laws  relating  to
 econsolidation  of  holdings  and  other
 lang  reforms  (43) 1. 1

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduced  to  Re.  7.7

 {Failure  to  enthuse  the  people  in
 the  implementation  of  20-point  eco-
 nomic  programme  (46)].

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Bread-
 casting  be  reduced  to  Re.  ww”

 [Need  to  provide  special  facilities
 for  broadcast  of  talks  from  AIR  to
 anti-reactionary  and  anti-fascist  ele-
 ments  (42)  }

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceq  by  Rs.  100."

 [Need  to  provide  interim  relief  to
 journalists  pending  the  decision  of  the

 “Third  Wage  Board  for  Journalists
 (43).

 “That  the  demang  under  the  head
 Ministry  of  Information  ang  Bruad-
 casting  be  reduceg  by  Rs.  100.”

 (Neeq  to  instal  more  powerful
 transmitters  in  order  to  counter-act

 .the  anti-Indian  propaganda  by  Pakis-
 tan  and  Bangladesh  (49)].

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceg  by  Rs.  100."

 (Need  to  export  large  number  of
 00g  Indian  films  to  foreign  cvuntries

 in  order  to  carn  ¢
 (80)],

 orcign  exchange

 “That  the  demang  under  the  head
 Ministry  of  Information  and  Broad@-
 casting  be  reduceg  by  Rs.  100.”

 {Failure  to  regularise  the  staff
 artists  (81)).

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceg  by  Rs.  100."

 {Need  to  charge  more  money  from
 capitalists  for  advertisements  (82)).

 “That  the  demang  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceq  by  Rs.  100.”

 {Need  to  appoint  such  member:  on
 the  Film  Censor  Board  whose  ap-
 Proach  ig  progressive,  secular  and
 socialistic  (88)).

 “That  the  demanj  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceq  by  Rs.  100.”

 [Neag  to  meet  out  equal  treatment
 to  AIR  artistes  (54)].

 “That  the  demang  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceq  by  Rs.  100.”

 [Need  to  change  the  bureaucratic
 attitude  rampant  in  AIR  ९550].

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduced  by  Rs.  100."

 [Failure  to  check  maltreatment
 given  to  artistes  38)  1.

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduceg  by  Rs.  100.”

 [Failure  to  make  permanent  the
 ATR  artistes  D1.

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broail-

 casting  be  reduceg  by  Rs.  00.’



 363  DG 1976-11—Min.  ण॑..  APRIL  4,  7976

 {Shri  Ramavatar  Shastri)

 [Need  to  eliminate  from  AIR  reac
 tionary,  tdsciat,  Sahghite  ang  Anand
 Matgi  elements  (88)7

 “That  the  demang  under  the  head
 Ministry  of  information  ang  Broad-
 casting  be  reduced  by  Rs,  100.”

 {Neeg  to  provide  job  security  to
 journalists  arid  other  employees  of  the
 News  agenty  “Samacher™  (39)  lL

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceg  by  Rs.  100.”

 [Fa:lure  to  take  action  against  those
 newspaper  owners  who  sell  their
 quota  of  newsprint  (60).

 “That  the  demang  under  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceq  by  Rs.  100.”

 [Need  to  provide  necessary  assist-
 ante  for  production  of  films  in  Maithi-
 li,  Bhojpuri  Maghdhj  (61, ].

 “That  the  demang  unde:  the  head
 Ministry  of  Information  ang  Broad-
 casting  be  reduceg  by  Rs.  100.”

 [Failure  to  take  frm  action  aguinst
 those  film  producers,  actors  and  ac-
 tresses  who  evade  payrnen:  of  taxes
 (62)].

 “That  the  demang  under  the  head
 Misistry  of  Information  ang  Broad-
 casting  be  reduced  by  Rs  100.”

 {Failure  to  nationalise  the  film  in-
 dustry  (68).

 “That  the  demand  under  the  head
 Ministry  of  Information  ang  Broad-
 eagtang  be  reduced  by  Rs.  100."

 {Need  to  import  ang  exhibit  films
 from  Socialist  countries  (64)  1

 “That  the  demand  under  the  head
 Mittstry  of  Information  ang  Brodd-
 castiig  be  reduceg  by  Rs.  100."
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 Ltallure  9  elec  the  bad  treatment
 meted  out  cine-ertistes  by
 big  cine-artistes  (835), lL

 “That  the  demand  under  the  heag
 Ministry  of  Informatipy.ang  Rroad-
 casting  be  reduceg  by  Rs,  i00,”

 [Failure  to  give  equal,  coverage  im
 AIR  broadcastg  to  ali  members  who
 speak  in  Parliament  (86)  iL

 “That  the  demang  under  the  head
 Ministry  of  Information  ang  Broad—
 casting  be  reduced  by  Rs  100.”

 [Failure  to  secure  for  journalists:
 and  non-journalists  of  Urdu  news-
 papers,  publisheqd  from  Patna,  facili-
 ties  recommendeg  by  the  Second
 Wage  Board  (87)).

 “That  the  demand  under  the  head
 Ministry  of  Infotmation  and  Broad-
 casting  be  reducegq  by  Res.  100."

 [Need  to  give  more  advertisements
 to  small  newspapers  (68)  de

 “That  the  demand  under  the  head.
 Ministry  of  Information  and  Broad-
 casting  be  reduced  to  ite.  ww

 [Unreasonable  action  of  the  censor
 in  blocking  the  news  relating  to  ¢gi-
 tations  by  workers  and  farmers
 (69)  i

 “That  the  demand  unde:  the  head
 Ministry  of  Information  and  Broad
 casting  be  reduced  by  Rs.  109.  !

 [Failure  to  ban  the  import  of  Hol=
 lywood  films  which  smack  of  capi-
 talism  (77)].

 “That  the  demang  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduced  by  Rs.  100.”

 {Neeq  to  make  use  of  the
 me Drama’  Division’  of  AIR  for  pu

 ang  propagation  of  2C-Point  Economic.
 Programme  (73)  1
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 “That  the  demand  under  the  head
 Ministry  of  Information  and  Rrosd-

 casting  be  reduced  by  Rs,  190."

 {Need  to  check  intrusion  of  journa-
 dists  having  sympathies  with  RS.S.  in
 the  news  agency  ‘Samachar’  (79).

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad-
 casting  be  reduced  by  Rs.  100.”

 {Need  to  provide  maximum  assist-
 ance  for  developm.nt  of  Urdu  journa-
 lism  (80)  iL

 “That  the  demang  under  the  head
 Ministry  of  Information  and  Broad-
 casting  by  reduced  by  Rs.  100,”

 [Failure  to  allot  adeyuate  quota  of
 newsprint  to  small  and  medium  news-
 papers  (D1.

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Proad-
 casting  by  reduced  by  Rs.  300.7

 [Neeg  to  secure  better  scales  of  pay
 for  journalists  and  ncn-journalist

 wemployees  (82)]. a

 SHRI  DINEN  BAATTACHARYA
 <Serampore):  ४  beg  to  move:

 “That  the  demand  under  the  head
 Ministry  of  Information  and  Broad~
 casting  be  reduced  to  Re.  1.”

 {Favouritism  shown  to  a  particular
 section  of  artistes  in  AIR  with  a
 political  bias  (78)  je

 “That  the  demand  under  the  head
 Information  and  Fublisity  be  re-
 duced  to  Re.  yw

 [Discrimination  in  givig  publicity
 of  Government  aivertisements  to
 newspapers  ang  periolicals  (83) 1.

 “That  the  demand  under  the  head
 Information  ang  Publcity  be  re
 duced  to  Re.  4

 [Imposition  of  censorship  on  all
 printing  presses  alj  over  the  country
 (64)).

 366,

 “That  the  demand  under  the  head
 Information  ang  Publicity  be  re-
 duced  to  Re.  !.”

 [Failure  to  check  screening  of  ob-
 scene  and  immoral  films  in  cinemas
 houses  (88)  J.

 “That  the  demang  under  the  head
 Information  and  Pubhcity  be  re-
 duced  by  Rs,  102.”

 (Need  to  withdravy
 On  all  newspapers
 (86)],

 precensorship
 and  periodicals

 “That  the  demand  under  the  head
 Information  ang  Publicity  be  re-
 duceq  by  Rs.  100.*

 [Need  to  allot  newsprint  quota  to
 al]  newspapers  ang  periodicals  on
 reasonable  basis  QI).

 MR.  CHAIRMAN:  The  cut  motions
 are  also  tefora  the  House.

 SHRI  ANANTRAO  PATIL  (Khed):
 Mr,  Chairman,  Sir,  I  was  not  only
 surprised,  but  i  was  shocked  to  hear
 my  fmend,  Shn  jSurendra  Mohanty's
 speech  ang  the  comments  which  have
 been  offered  by  him,  because  he  him-
 self  is  a  journalist  and  a  very  good
 writer.  I  do  not  want  to  enter  into
 that  controversy  and  waste  ny  time.
 As  a  journalist,  I  can  tell  this  House
 that  we  journalists  are  very  much
 tempted  for  citicism  and  not  for
 praise.  But  here,  I  would  like  to
 praise  and  pay  compliments  with  open
 heart  to  the  Minister  for  Information
 and  Broadcasting  Shri  Vidya  Charan
 Shukla,  his  colleague  Shri
 Dharam  Bir  Sinha  and  ali  the  officera
 of  his  Ministry  for  the  work  which
 they  have  done  during  the  last  8-9
 months  and  the  duties  and  responsi-
 bilities  which  they  have  discharged
 during  this  periog  in  keeping  the
 atmosphere  of  the  country  very  clesr
 and  clean.

 The  primary  function  of  the
 Ministry  of  Information  and  Broad-
 casting  is  to  make  ‘he  optimum  use
 of  the  media,  traditional  and  modern,

 |
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 Yor  creating  awareness  in  the  minds
 of  the  people  of  the  need  of  a  mean-
 ingful,  willing  and  purposeful  purtici-
 pation  in  the  national  policies  and
 programmes,  THe  media  units
 working  under  this  Ministry  are  the
 channels  for  keeping  the  people  in-
 formed  about  the  Government  peli-
 cies,  programmes  and  plans.  These
 media  also  give  the  reaction  cf  the
 people  to  the  policies  and  program-
 mes  of  the  Government.  These
 media  also  provide  a  liaison  between
 the  Central  Government  and  the
 State  Governments  and  also  keep
 a  watch  on  the  media  working  70  the
 State  Governments.  During  the
 year  ‘1975-76,  the  Ministry  and  the
 Media  units  have  done  a  wonderful
 job.  As  I  have  said,  they  evolved
 a  major  strategy  to  give  ex‘ensive
 publicity  and  support  to  the  20-Point
 Programme  announced  by  our  Prime
 Minister,  Shrimati  Indira  Gandhi
 and  other  measures  and  _  decisions
 taken  by  the  Government  Ix,  ‘he
 report  for  1975-76,  an  account  has
 been  given  what  the  All  India  Radio,
 Television,  Publication  Division,
 DAVP  and  other  units  and  depart-
 ments  have  done  during  this  period

 Shri  Surendra  Mohanty  refcired  to
 and  asked  how  many  pamphlets  and
 brochures  and  leafiets  were  brought
 eu.  I  would  not  hke  to  say  that  thev
 were  not  only  brought  out
 and  distributed  in  large  numbers,
 but  they  were  made  to  reach  the
 people  in  the  remote  villages  Thro-
 ugh  that,  the  peopie  of  this  country
 were  informed  and  ecducateg  about
 the  progress  we  have  done  during  the
 last  decade.  I  would  have  to  compli-
 ment,  especially  the  DAVP  for  their
 achievement  decade  in  which  they
 have  made  very  imaginative  publicity
 and  propaganda.

 ३  have  also  to  make  a  specia]  re-
 ference  to  the  Press  Information
 Bureau,  the  way  in  which  they  have

 worked  during  tie  lest  है  02  9  months.
 I  am  not  going  to  denl  wih  ail  the:
 departments  of  the  ministry;  I  shall
 deal  with  the  Press,  radio,  and  tele-
 vision.  In  the  wake  of  emergency,
 pre.censorship  wag  imposed  about
 which  Mr,  Mohanty  spoke;  he  was  not
 properly  informed;  on  the  contrary  he
 was  misinformed.  Soon  after  the
 imposition  of  pre-censorship,  it  was.
 lifted  and  a  self-regulatory  system
 was  evolved  in  consultation  with  the
 People  belonging  ६०  the  Press  end  f
 ean  say  that  that  system  is  working
 very  satisfactorily.  Today  in  our
 country  there  ts  no  censorship  or  pre-
 censorship  but  only  the  self-regulatory
 mechanism.  Certain  directives  had
 been  given  to  che  Press  and  they  are
 to  abide  by  them.  I  know  some  papers
 have  flouted  the  directives  and  they
 have  been  penalised

 At  this  momen’,  I  thould  lke  to
 draw  the  attention  of  the  hon.  Minis-
 ter  to  one  point  and  he  may  reply
 to  this  in  the  course  of  this  debate.
 There  are  some  papers  in  this  country
 which  belong  to  the  banned  organi-
 sation  RSS,  Jan  Sangh  and  other
 extremist  political  parties  Such
 Papers  exist  3  my  State  of  Maharash-
 tra  and  in  other  States  also  and  they
 still  continue  to  publish  objectionable
 material  and  they  are  also  misguiding
 the  people  and  they  are  induiging  .n
 mudslinging.  The  state  governments
 shouid  be  asked  to  tak>  proper  steps
 against  them.  For  the  lost  five  or  six
 years  we  have  been  saying  that  there
 should  be  healthy  growth  of  news-
 paper  in  this  country  The  government
 are  trying  their  best  towards  this
 process  Prior  to  the  emergency,  the
 Press  was  not  behaving  as  it  was
 expected  to  behave,  On  the  contrary,
 an  atmosphere  of  falsehood  and  wrong
 Propaganda  was  created  in  this
 country  not  only  against  the  party  in
 power  but  agalnst  the  leaderg  of  the
 party  under  the  name  of  freedom  of
 the  Press  and  freedom  of  expression.
 Does  the  term  ‘freedom  of  expression”
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 mean  licance to  write  anything.  Have
 those  papers  ever  thought  of  people  in
 this  country  and  ¢heiy  good,  about
 their  socio-economic  conditions  and

 tthe  efforts  by  the  government  to  im-
 prove  their  loty  Have  those  papers
 ever  participated  in  the  programme
 and  have  they  ever  helped  the  govern-
 ment  or  the  people  in  this  task?  Not
 at  all.  Because  of  their  big  fortune,
 big  assets  and  big  circulation  they
 were  trying  to  help  the  reactionazies

 and  political  extremists  and  creating
 such  an  utmosphece  in  the  country
 which  was  very  injurious  to  the
 country.  Good  and  timely  action  wa’
 taken.  I  am  referring  not  only  to  the
 emergency  but  to  censorship  also.
 Many  persons  do  not  like  why  they  say
 that  it  is  encroachment  on  the  freedom
 of  the  press).  In  the  western  world
 also,  when  such  an  atmosphere  was
 created,  special  laws  were  made.  In
 the  last  parliament  session  also  we
 came  forward  with  three  Bills  fer
 reforming  the  Press.  We  may  have
 to  come  again  if  necessary  with  such
 legislation  so  that  newspapers  which
 are  not  behaving  properly  will  be
 made  to  behave  properly.

 Last  year  this  ministry's  demands
 ‘were  guillotine’  I  remember  that  I
 had  participated  in  494  in  the  debate
 and  while  replying  to  that  debate
 the  then  Minister  Shri  Gujral  made
 a  certain  statement;  I  do  not  say
 commitment.  He  had  saiq  and  he  was
 saying  also  about  the  delinking  and
 diffusion  of  the  ownership  of  news-
 papers.  Now,  this  was  discussed  inside
 the  House,  outside  the  House  ang  in
 the  Consultative  Committees,  in  the
 Press  Council  and  i  the  All  India
 Newspaper  Editors’  Conference,  etc.,
 etc.  This  was  recommended  by  Press
 Commission  long  back  in  952  that  if
 we  want  to  have  a  good  Press,  a
 worthy  Press  in  the  country,  we  should
 have  to  delink  the  newspapers  from
 the  big  industries  from  the  big
 ‘business  houses  and.  uniess  we  do  that,
 ~uniess  we  diffuse  the  ownership  and
 unless  we;  ह...  contrels  on  the  news.
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 papers,  these  newspapers  ate  not
 going  to  behave  because  tney  belong
 to  big  chains  and  grouns,  they  belong:
 to  the  big  business  houses  and  they
 are  interested  in  pushing  their  own
 interests.  They  are  not  inserested  in
 the  people  who  live  in  the  rural
 areas,  their  needs,  what  type  of  help
 they  are  to  be  given,  what  type  of
 information  they  are  to  receive  and
 how  they  are  to  be  educated.

 I  have  to  teil  here  that  as  people
 say  big  metropolitan  newspapers  are
 a  necessity  in  this  country  I  will
 agree  for  a  moment  that  we  do  need
 metropolitan  big  newspapers,  maybe
 in  English  or  in  Hindi.  I  may  tell
 you.  You  also  know  as  you  come
 from  the  rural  areas  of  Bihar.  What
 this  country  needs  to-day  is  the  dist-
 rict  and  regional  language  news-
 papers.  They  are  the  newspapers
 which  will  reach  the  rural  areas,  they
 are  the  papers  which  will  reach  the
 people;  the  people’s  minds,  the  people’s
 desires  are  expressed  and  reflected  in
 these  newspapers  and  not  in  the  big
 metropolitan  newspapers.

 As  far  as  the  20-point  programme
 is  concerned,  it  is  these  district  and
 regiona]  newspapers  which  play  a
 very  vital  role.  Only  they  educate  the
 people:  this  is  the  programme  for
 your  upliftment.  The  20-point  pro-
 gramme—I  have  never  seen  in  any
 big  English  newspaper  that  a  reporter
 Or  a  correspondent  was  sent  to  some
 rural  area  and  information  gathered
 as  to  how  it  is  being  implemented  end
 with  what  results.  But  I  can  show
 hundreds  of  small  newspapers  which
 were  engaged  and  are  still  engaged
 in  informing  and  educating  the  people
 that  this  is  a  programme  for  your
 benefit,  you  have  to  participate  in
 this.  So  ig  you  want  to  tell  this  coun-
 try,  if  you  want  to  have  socio-
 economic  progress  in  this  country  and
 if  you  want  to  educate  the  people  in
 all  your  programmes,  newspapers  is
 one  of  the  media  which  Is  very  useful

 '
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 and  which  can  reach  people  at  a  very
 low  cost.

 Day  by  day  the  price  of  newsprint
 and  printing  machinery  is  going  up.
 Other  raw  materials  are  becoming
 very  costly.  I  have  been  telling  the
 Minister  very  often  about  newsprint,
 They  have  been  telling,  We  are  trying
 our  level  best  to  bring  it  from  outside
 and  we  are  also  stepping  up  our  in-
 digenous  production  and  we  are  going
 up  to  set  up  newsprint  factories  in
 Kerala,  Himachal  Pradesh  ang  Assam
 also,’  But  that  is  going  to  take  time.
 So,  I  would  request  the  Minster,  as
 he  has  done  during  the  last  8-9  months
 in  his  Ministry,  that  they  are  trying
 to  halp  these  small  and  medium
 newspapers  in  many  ways,  by  giving
 them  cheap  newsprint—cheap  means
 NEPA  newsprmt  which  is  available
 and  which  is  sold  at  Rs.  2700  per
 tonne,  Fortunately  we  are  getting  this
 year  a  big  bulk  supply  of  newsprint
 from  Russia  for  which  they  have
 also  reduced  the  price  ang  the  price
 igs  lower  than  the  last  years  price.
 The  NEPA  newsprint  is  cheaper  and
 you  are  giving  it  to  the  sinall  and
 medium  newspapers.  It  is  good  but
 the  quality  of  the  newsprin:  38  very
 poor  and  the  production  is  very  poor.
 But  the  big  newspapers  in  Bcmbay
 or  Poona  are  being  given  the  Cana-
 dian  or  Russian  newsprint  and  the
 emall  ang  medium  newspapers  have
 @  grouse  here.  They  say,  ‘Why  can-
 not  you  give  us  also  some  foreign
 newsprint?’  So,  I  will  request  the
 Minister  ‘hat  they  may  give  the
 foreign  and  indigenous  NEPA  news-
 print  to  all  newspapers  in  certain
 proportian—say  60  per  cent  of  Russian
 or  Canadian  newsprint,  and  40  per  cent
 NEPA  newsprint.

 Then,  as  far  a;  the  printing  machi-
 hry  is  concerned,  the  big  newspapers
 ean  afford  high-speed  rotary  machines
 ang  sophisticated  machines,  etc,  Small
 and  medium  है है  cannot  afford

 country,  But  you  will  by  surprised
 to  know  Chat  this  ig  not  included  in
 the  list  of  industries  which  ere  entitl-
 ed  to  get  the  loans  from  the  financial
 institutions.  Suppose  I  want  to  pur-
 chase  g  machinery  worth  about  Rs,  i5
 lakhs  ang  I  want  to  bring  it  from
 East  Germany  or  Russia,  for  instance.
 If  I  go  to  the  Bank,  it  says,  I  will  get
 short-term  Credit  only.  Here,  the
 rate  of  interest  is  very  much,  It  is  so
 high  that  I  cannot  afford  to  purchase
 the  machinery  at  all.  If  I  can  get  9
 loan  from  any  of  these  financial  ins-
 titutions  either  of  he  States  or  of  the
 Centre,  for  u  period  of  20  years,  at
 say,  6  or  7  or  8  per  cent  of  interest,
 then,  surely,  I  will  be  able  to  pur-
 chase  that  machinery  and  I  will  be
 able  to  compete  with  other  newspa-
 pers.  This  competition  is  not  in  cir-
 culation  only  buc  this  38  also  there  im
 production.  I  am  not  going  to  tell  my
 reader,  I  am  3  poor  man,  my  News-
 paper  is  a  smal]  newspapers,  IT  can
 give  you  only  a  dak  edition  while
 other  papers  give  vou  city  edition,
 you  kindly  accept  my  dak  _  edition.
 There  is  cut-throat  competition.  There
 is  not  only  monopoly,  but  there  is
 restrictive  trade  practice.  Papers  from
 Bombay  City  go  in  the  vehicles  of
 the  papers  themselves  round  about  a
 radius  of  200  or  300  miles.  Is  it  pos-
 sible  for  the  regional  paper  and  the
 smal]  paper  to  compete  with  them?
 This  sort  of  restrictive  trade  practice
 is  going  on  ani  this  must  be  checked
 We  should  see  that  the  small  and
 medium  newspapers  also  prosper  and
 grow.

 As  you  will  recall,  four  or  five  years
 back,  there  was  a  legislation  concern-
 ing  Price-page  Sehedule  An  Act
 was  enacted.  Subsequently  it  was
 struck  down  by  the  Supreme  Court,
 When  we  are  prepared  to  amend  the
 Constitution  for  the  good  of  the
 people,  for  the  socio-economic  deve-
 lopment,  etc.  we  cam  do  it  in  thir
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 sphere  wlso.  If  the  Times  of:  India  can
 give  76  pages  for  25  paise,  who  will
 take  my  copy  for  25  paise  when  I
 give  4  or  &  pages?  There  should  be
 some  sort  of  uniformity  about  the  ratio
 tn  regard  to  price  of  the  news-
 paper  and  the  pages.  There  should
 also  be  some  compulsion,  There  should
 be  stipulation  as  to  how  many  pages
 should  go  for  advertisements  and  how
 many  pages  should  go  for  news-matter.
 In  some  newspapers  they  have  taken
 the  space  of  even  65  per  cent  for
 advertisements.  We  are  importing  news
 print  into  our  country  and  we  are
 spending  valuable  foreign  exchange
 on  that.  It  should  not  be  wasted  in
 any  way.  These  advertisement-spaces
 should  be  reduced.  Yesterday  our
 hon,  Minister  Shri  Shuklaji  was  pre-
 gent  in  one  function  of  a  newspaper
 agency  for  completing  25  years  and  he
 made  a  very  good  suggestion  there.
 He  said  that  Government  is  seriously
 thinking  about  this  question  of  ad-
 vertisements,

 Regarding  DAVP  I  will  say  one  or
 two  words.  They  have  been  very  kind,
 They  have  been  very  practicci  also, in  addition  to  bemg  kind,  I  should  say.
 They  are  trying  to  give  more  adver-
 tisements  to  sma!]  and  medium  news
 papers,  but  what  ig  the  budget  of  the
 DAVP  compared  to  the  All-India
 Budget?  Out  of  the  All-India  budget of  Rs.  42  crores,  what  DAVP  gets  is
 only  Rs,  2  crores.  Papers  like  the
 Times  of  India  take  a  lion’s  share  of
 Rs.  2  crores.  What  I  say  is  this  If
 you  want  to  help  small  and  medium
 papers  you  pleas2  accept  an  increase
 in  the  rate  of  advertisement.  Costs
 have  gone  up.  The  hon.  Minister  has
 agreed  to  this,  but  he  has  not  acted
 upon  it;  perhaps  there  may  have  been
 some  difficulties.  We  have  been  in-
 sisting  that  all  advertisements  from
 public  sector  should  be  routed  through
 the  DAVP.  I  do  not  know  why  pri-
 vate  agencies  should  come  in  and  get
 commission.  What  happens  is  _  this.
 The  manager  of  a  private  advertising

 agency  and  some  public  relutions
 officer  of  a  public  enterprise  have  got
 a  common  cause  and  they  only  get
 all  the  advertisements  and  other,
 newspapers  do  not  get  any  advertise-
 ment,

 I  will  not  exceed  the  time  and  yau'
 need  not  give  me  3  caution  about  it.
 I  will  go  to  Radio  and  TV.  I  will
 finish  within  four  or  tive  minutes.

 As  far  as  All  India  Radio  is  concern--
 ed  it  has  done  very  well  during  Emer-
 gency  but  in  this  country  there  are
 two  problems—the  problem  of  illi:era-
 cy  and  the  problem  of  poverty.  The
 media  of  communication,  namely,
 Radio,  TV  and  the  Press  do  not  reach
 the  people  in  the  rural  areas.  We
 have  community  radio  and  television
 sets  in  some  villages  but  in  the  larger
 portion  of  this  country  300  also  the
 border  areas  we  have  no  powerful
 radio  transmitters.  Unfortunately  ,the
 Planning  Commissicn  in  the  Fifth  Five
 Year  Plan  hug  nvt  allocated  sufficient
 funds  for  radio  and  television.  The
 media  of  communication  are  very  im~-
 portant  for  information  and  also  for
 forming  the  public  opinion.  For  that
 if  we  have  ६0  spend  more,  we  will
 have  to  spend  more.  The  SITE  pro~
 gramme  which  was  launched  last  year
 has  been  very  much  appreciated.  It
 caters  to  the  rural  population  in  2,400
 villages  in  six  States  and  these  people
 demand  that  this  programme  should
 continue,  We  will  have  to  find  a  way
 out  to  continue  with  this  programme.

 Sir,  we  are  giving  a  lot  of  publicity
 to  all  the  cimema  actors,  dircctors,
 singers,  ete.  All  these  people  should
 be  brought  before  television  and  asked
 to  give  programmes  free  of  charges.  If
 we  are  giving  them  publicity  on  TV
 ang  radio,  these  people  also  must
 come  forward  with  the  sense  of
 national  duty  ty  give  a  programme
 once  a  month  or  once  in  two  months
 so  that  the  television  programme  be-
 comes  attractive.
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 Lastly,  I  wouid  like  to  say  8  word
 about  film.  Films  are  a  very  potent
 media  of  communication  in  this  coun-
 try.  It  is  very  cheap  and  also  vety
 much  liked  by  the  people.  Now-a-
 days  there  is  a  growing  ‘tendency  of
 exhibiting  violence,  vulgarity  and  sex
 in  the  films.  We  are  quite  sick  of
 seeing  these  films.  Hundreds  and
 hundreds  of  film  magazines  are  coming
 out  with  filthy  and  naked  photos  and
 these  magazines  are  sold  on  the  rail.
 way  stations  bus  station  and  other
 prominent  places,  Government  should
 take  note  of  this.  We  want  to  use  this
 potent  media  of  films  for  the  recon-
 struction  and  progress  of  the  country.
 We  want  to  encourage  them  tut  we  do
 not  want  to  encourage  them  to  show
 ‘sex  and  violence,  Cinema,  aiong  with
 entertainment,  should  educate  ‘the
 ‘people  and  participate  jn  the  socio-
 economic  programmes  of  this  country.

 Once  again  !  congratulate  the  hon.
 Minister  for  the  hard  work  that  he
 has  put  in.  He  is  now  in  the  Ministry
 but  he  is  working  very  harq  gnd
 evolving  a  new  methodology  of  work.
 I  would  like  him  ta  be  very  particular
 about  Samachar.  Samachar  is  not  an
 invention.  We  had  felt  the  seeq  for  a
 national  news  agency  during  the  last
 25  years.  Samachar  must  be  a  power-
 ful  and  strong  agency  not  only  in
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 India  but  also  outside.  Its  foreign
 division  should  be  very  competent  and
 for  that  he  will  have  to  find  a  com-
 petent  person  because  today  only  25
 major  internationa]  agencies  are  domi-
 nating  the  world  and  we  are  taking
 daily  25,000  words  from  these  interna-
 tional  agencies  whereas  they  are
 accepting  only  1,500  to  2,000  words.
 We  shoulg  be  able  not  only  to  service
 their  newspapers;  we’  should  also  he
 able  to  give  them  vuoice-casits;  we
 should  even  be  able  to  give  them
 write-ups  for  editorials  and  features
 also  so  that  we  may  be  able  to  project
 our  image  in  those  countries.  With
 these  words,  I  support  the  Demands
 for  Grants.

 डा०  र्द्र  प्रताप  सिंह  (बाराबंकी)  :

 माननीय  सभापति  जी  eee

 सभापति  महोदय  :  माननीय  सदस्य
 अपना  भाषण  कल  जारी  रखेंगे  ।

 तब  सदन  की  बैठक  .5  श्रश्रैल  को

 सुबह  11बजे  तक  के  लिए  स्थगित  की

 जाती  है  ।

 8  hrs,

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Thursday,
 April  15,  976/Chaitra  26,  898  (Saka)


